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Title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Now papers to be laid on the Table of the House.

IusITDT AR, Tl 3 Ardsforn Rrazer i) (off 21 e urrare) @ # Beafefiaa uql & vw-vw gfer (Bodl aen sBjs! v a1 ueer w2 @ g -
(1) af 2014-2015 @ fere Fusicpt AR, Zer 307 ARG ReTor Fiqrert
& JrgaTall Y R Y
(Placed in Library, See No. LT 536/16/14)
(2) at 2014-2015 ¥ fere xer aiz 2diforas Rcor Remer, susn s,
Frer 3ty adsiforas fierzor sicperr i ufomeft asie,

(Placed in Library, See No. LT 537/16/14)

(3) et 2014-2015 5 fore 3usiterst AAA A6, SUBIEST APIA, FIE 33
sndaiforas feraor sicgrerr wr ufuieft gsie

(Placed in Library, See No. LT 538/16/14)

THE MINISTER OF CHEMICALS AND FERTILIZERS (SHRI ANANTHKUMAR): Madam, I beg to lay on the Table a copy of the Outcome Budget (Hindi
and English versions) of the Department of Chemicals and Petrochemicals, Ministry of Chemicals and Fertilizers, for the year 2014-2015.

(Placed in Library, See No. LT 539/16/14)

oy aieft (ot 2rem aeot Rig) : 9 sfdwor wrfia siiv wiiweasa bud, af Reeht & ad
2013-2014 & aiftfes gfericgoer &t was gfer (Rod) aen sidjsh 2izasaun) s ueer uz s2w &

(Placed in Library, See No. LT 540/16/14)

FHrepfr sicqera ¥ 3y G aen wricer siqrerr 3 sy AR (off oflure AN ondas) A Proaiferfac e e ueer uF yxEn § (-
(1) fororferRaa udf &t vw-uvm yfer (fBadt aen sBEH Jizaszr)::-

(o) 31 3190H dlect WIRUNY feifdies der wicot siqrerr b dia ad
2014-2015 @ fere g3 J#sildar suel |

(Placed in Library, See No. LT 541/16/14)
(&) Stons diel 3ioa leet WUl s den wieol sigerr & dia
ad 2014-2015 & e g3 Jasiiar sy |

(Placed in Library, See No. LT 542/16/14)
(eftor) €A YSOI 3i9N Bleet WUl feildies aer wicol dqrert b dia
ad 2014-2015 & fére 31 Jesiidarn suue |

(Placed in Library, See No. LT 543/16/14)
(ar) uifSad siela gicer wrRugel fefdies den wicor sqerr & dia
ad 2014-2015 ¥ fére g31 Jesidar suue |

(Placed in Library, See No. LT 544/16/14)
(dfe) el 39l [A81R Blcet U ferfdes aen wicor dqrcrr & dia
ad 2014-2015 ¥ fére g3 esiiarn suue |

(Placed in Library, See No. LT 545/16/14)
(wg) ¥ ¢hsar Saciidic wrrulee fRifdes aqer wicer dqrcrr & dia
atf 2014-2015 & e g3m ersian s |

(Placed in Library, See No. LT 546/16/14)



(2) (uw) Jiget sRecee siiw &Rl woar Fesisl, e & ad 2012-2013
¥ aftfe yferiger B wo yfer (fEodt aen sEph 2emeu) aer
et e

(@) 3ga sBeewe sifv Barcrrer wear Fesisr, ager & af 2012-2013
& ORI 6 WBR g Wwien O oo yfer (Becdt aen sEpE
JiFpI0n)|

(3) sweio (2) di 3teafaa gl @t 21 uee w2 & 58 fewa & oRur gator

aren faraaur (f&act aen sEpEl Jizaur)

(Placed in Library, See No. LT 547/16/14)

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT, ENTREPRENEURSHIP, YOUTH AFFAIRS AND SPORTS (SHRI SARBANANDA
SONOWAL): Madam I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions)
of the National Sports Development Fund, New Delhi, for
the year 2012-2013, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working ofthe National Sports
Development Fund, New Delhi, for the year 2012-2013.

(2)  statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 548/16/14)

(3) (i) A copy ofthe Annual Report (Hindi and English versions)
of the Sports Authority of India, New Delhi, for the year
2011-2012, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Sports Authority of
India, New Delhi, for the year 2011-2012.
(4)  Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 549/16/14)

(5 (i) A copy of the Annual Report (Hindi and English versions)
of the Rajiv Gandhi National Institute of Youth
Development, Sriperumbudur, for the year 2012-2013,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi National
Institute of Youth Development, Sriperumbudur, for the
year 2012-2013.
(6)  Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 550/16/14)

(7) A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Youth Affairs and Sports for the year 2014-2015.



(Placed in Library, See No. LT 551/16/14)

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI NIHAL CHAND): Madam, I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions):-
(i) Detailed Demands for Grants of the Ministry of Chemicals and Fertilizers for the year 2014-2015.

(Placed in Library, See No. LT 552/16/14)

(ii) Outcome Budget of the Department of Fertilizers, Ministry of Chemicals and Fertilizers, for the year 2014-2015.
(Placed in Library, See No. LT 553/16/14)

(2) A copy of the Annual Accounts (Hindi and English versions) of
the National Institute of Pharmaceutical Education and Research,
Kolkata, for the year 2012-2013, together with Audit Report
thereon.

(3) statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 554/16/14)

(4) A copy of the Annual Accounts (Hindi and English versions) of
the National Institute of Pharmaceutical Education and Research,
Guwahati, for the year 2012-2013, together with Audit Report
thereon.

(5) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (4) above.

(Placed in Library, See No. LT 555/16/14)

(6) A copy of the Annual Accounts (Hindi and English versions) of
the National Institute of Pharmaceutical Education and Research,
S.A.S. Nagar, for the year 2012-2013, together with Audit Report
thereon.

(7)  Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (6) above.

(Placed in Library, See No. LT 556/16/14)

(8) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 619A of the Companies Act, 1956:-
(i)  Review bythe Government of the working of the
Rajasthan Drugs and Pharmaceuticals Limited, Jaipur,
for the year 2012-2013.
(i)  AnnualReport of the Rajasthan Drugs and
Pharmaceuticals Limited, Jaipur, for the year 2012-
2013, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.
(9) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (8) above.

(Placed in Library, See No. LT 557/16/14)

(10) A copy each of the following Notifications (Hindi and English versions) under sub-section (2) of Section 36 of the National Institute of
Pharmaceuticals Education and Research Act, 1998.

(i) The National Institute of Pharmaceuticals Education and Research (Amendment) Statutes, 2014 published in Notification No. G.S.R.

433(E)in Gazette of India dated 7t July, 2014.
(ii) The National Institute of Pharmaceuticals Education and Research (Degree of Masters and Doctor of Philosophy) amended Ordinance,

2014 published in Notification No. G.S.R.406 in Gazette of India dated 24" January, 2014,



(Placed in Library, See No. LT 558/16/14)

(11) A copy each of the following Notifications (Hindi and English versions) under sub-section (6) of Section 3 of the Essential Commodity Act,
1955:-

(i) S.0.114(E) published in Gazette of India dated 16™ January, 2014, order indicating the supplies of urea to be made by domestic
manufacturers of urea to States and Union Territories during Rabi Season, 2013-2014.

(i) S.0.1088(E) published in Gazette of India dated 15t April, 2014, order indicating the supplies of urea to be made by domestic
manufacturers of urea to States and Union Territories during Kharif Season 2014.

(Placed in Library, See No. LT 559/16/14)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): Madam, I beg to lay on the Table:-
(1) A copy of the following papers (Hindi and English versions) under Section 20 of the Protection of Human Rights Act, 1993:-

(i) Special Report to Parliament of India on Silicosis of the
National Human Rights Commission.

(ii) Memorandum of Action Taken on the Special Report on
Silicosis of the National Human Rights Commission.

(Placed in Library, See No. LT 560/16/14)

(2) A copy each of the following Notifications (Hindi and English versions) under Foreigners Order, 1948:-

(i) S.0.1479(E) published in Gazette of India dated 7tM June, 2014, designating Mangalore seaport in Dakshina Kannad District of
Karnataka State as an authorized Immigration check post for entry into India with valid travel documents for all classes of
passengers.

(ii) S.0.1480(E) published in Gazette of India dated 7th June, 2014, appointing Commissioner of Police, Mangalore city, as the "Civil
Authority" for the purpose of Foreigners Order, 1948 for the Immigration check post located at Mangalore sea port in the jurisdiction
of Dakshina Kannad District of Karnataka State with effect from 01.07.2014.

(iii) S.0.1421(E) published in Gazette of India dated 2"d June, 2014, appointing the Foreigners Regional Registration Officer, Ahmedabad
in Bureau of Immigration, as the Registration Officer to perform the functions of the Registration Officer under rule 3 of the
Registration of Foreigners Rules, 1992 and the Foreigners Order, 1948 for the jurisdiction of Ahmedabad City, Ahmedabad Rural and
Gandhi Nagar District of Gujarat under the administrative control of Commissioner of Police, Ahmedabad Superintendent of Police,
Ahmedabad Rural and Superintendent of Police, Gandhi Nagar District respectively in the State of Gujarat with effect from 15t
August, 2014.

(iv) The Foreigners (Amendment) Order, 2014 published in Notification No. S.0. 1422(E) in Gazette of India dated 2"d June, 2014.

(Placed in Library, See No. LT 561/16/14)

(3) A copy of the Delhi Police (Punishment and Appeal)(Amendment) Rules, 2011 (Hindi and English versions) published in Notification No. F
13/28/2011/HP-I/Estt./3891 to 3897 in Delhi Gazette dated 30t" November, 2011 under sub-section (2) of Section 148 of the Delhi Police Act, 1978:-

Statement (Hindi and English versions) showing reasons for

(4) delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 562/16/14)

(5) A copy of the Border Security Force Para Veterinary Staff, Group 'B' and 'C' posts (Combatised) Recruitment Rules, 2014 (Hindi and English

versions) published in Notification No. G.S.R. 81(E) in Gazette of India dated 7" February, 2014 under sub-section (3) of Section 141 of the Border
Security Force Act, 1968.

(Placed in Library, See No. LT 563/16/14)



(6) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 18 of the Central Reserve police Force
Act, 1949:-

(i) The Central Reserve Police Force Group 'B' and 'C' (Radio Operator, Crypto, Technical, Radio Fitter, Draughtsman)(Non-Gazetted) Male
or Female ranks (Signals) Amendment Rules, 2011 published in Notification No. G.S.R. 144 in Gazette of India dated 14th May, 2011.

(ii) The Central Reserve Police Force, Group 'B' posts (General Duty, Technical and Tradesmen Cadre) Recruitment Rules, 2014 published
in Notification No. G.S.R. 88(E) in Gazette of India dated 15™ February, 2014.

(Placed in Library, See No. LT 564/16/14)

ofty dicqera 3 A5 Al e FrEr gEiEaser Jeiot squer 3 wsa ad) (3i scha aftrmer) ¢ & e w2 gea vz e § -
(1) i 2014-2015 ¥ fére it sroritmer itz e fdwer, ot sigerr & ubbvmelt ase & v yfer (Rodt aen sib)st sizasu) |
(Placed in Library, See No. LT 565/16/14)
(2) amomes @ie 3ite smowms S arftfornn, 1914 @t awrr 4(a) ¥ siela Brefcioa afieeemi & va-uw yfer (et qar aEEh 2vano)o: -

(ves)  urew ferter (omae 3 e a1 R (g1 Foltrer) And9,
2014, st 27 Spe1, 2014 & aRd & e B fREen Az
1.3, 1632 (ar) 3 yaoddeT gam em

(@) wou erer (a2 3 Jmene i [fereion) (Usen Hgikior) s,
2014, sir 13 g1, 2014 ¥ amea & e B arfdepeen swen
1.3, 1508(ar) 3 yeoidnt gam em

(Placed in Library, See No. LT 566/16/14)
(3) douslt arfeiferm, 1956 @t emr 6190 5 icela Brema udl &t var-uw git (Redt aen aP)sh ) o:-

(@) (was) SiH i @il afdacarar Qisyy ARbideT wus QERIRe
wRugel Bifies, goer & o 1994-1995 & @Rl
@t I greT sefte
(@) o e ol afocara Qs aRbRe ws R
wpulres fifies, deer o af 1994-1995 @ aftks
yferigor, ST fgeii aen ol 0w
BRigE-TERREeas B Rubri |

(Placed in Library, See No. LT 567/16/14)

(w)(ew) oW 3 it afdweara gisya arbider s gEier
oRURe fifes, o & ai 1995-1996 & wrisu
&l Iwepr gnT seien |

(@)  oEH stz @l affawcara Ysya abiRar vus QR
wRUeE s, diser @ ad 1995-1996 @1 aftfa
yftrrca, IR ET (Seal en 3ol 0w
forim-AarcrEniars &t Roafirer |

(Placed in Library, See No. LT 568/16/14)
(a1)(vew) o allz sl Eiifaeazer Yise ARDRPT vus QRARE
wRulsm fiffes, ofeer & ad 1996-1997 & wrisann
@l IR gRT I |

(@) oy iz werdly affacara Qs arbiRar vus Qe
oRUbE s, diser @ af 1996-1997 @1 aftfa
yfericel, [SelNRiEin] a® den Jel 02

forim-AarcrEmiars &t i |

(4) 3o (3) 3 sfearfiaa udg} @Y 2w ueer uz For 3 gu fewa B @Rl gelfer art dier Aazur (Rodt qen PG o)

(Placed in Library, See No. LT 569/16/14)



IusilepT ARIA, el Az Ardsforn fazvr i) (off 2e1 Rart urrare) @ off Jenda serE e G 3z A, # Reafei3an ug 2 uee U2 23T § -

(1) (ww)

(=)

(2) suefer (1) 3t afeerfEaer udl @) 21 uea u2 3umwl 3 gu Beda I ool geibl aen RAazor (Redl men bl sz,

s bl s $fe, o Recl B ad 2012-2013 ¥ afifs
NGt Bt e et (Bodl cten sidelt 2fzpeur) cren At A,

s eprdieeler sifws §f3ern, orf Reelt & ad 2012-2013 ¥ wriassn
&l Jwor grT Aslen & vas gfy (Boch aen @l dvsa),

(Placed in Library, See No. LT 570/16/14)

(3) smagerw axqy siftifrmr, 1955 &t emer 3 &t suem (6) & sivplr ot Brafdifa siffRem B vas-uas gt (Red mer sE[sh deasu)-

()

(ar)

(ufa)

anfias sur iz afraoifyar sigrera & s #dt (off wcolor wowa) @ & Prorfer3ar uey zen ueer u2 2 § i-

cltoft freprer forfer (2ioneror) form, 2014 ot 28 weadt, 2014 5 s
& e A rfdrIden 2z 2w br. 280(ar) 3 yadi g &)
A, 326(ar) ot 7 @, 2014 & o B e 7 YT gu
tien Bers gr1 s dgon &f o & [ 01.04.2014 3 yrwr &ke
31.05.2014 @51 swm glor arclt @i & e woan dislt sracer
fem fduorar den Jacter Jani & Qemes & g2 g diiéw ear ot
ol &t 2t Az Fue gwefl

2,41 for, 369(ar)/ama.a. fareen sit 30 @S, 2014 A5 s A5 e 3
yeeifdrnT gu & den e grr dibft 2 2012-2013 & o sear ot
forfofiare 3ferT crem et Bl arferaerT fem srm

e 394(ar) st 11 g1, 2014 & aea & 2R o gad ge
& 1o BoRs T AG Huen 6 o1 2 [ 01,06.2014 3 g A
31.07.2014 @3t somm @lar archt sl & o avean dieft scuger ¥
fem fauuer den ader Janil & Yiemea & a2 it dfifdas e dior
gon cfler 21 zuw @sfl)

fafifdee zmer uorll uz (srpEiicrzu e, *eiw 2Man i iacer
yferer) BrRwp2vr (eitrer) ander, 2014 it 3 gens, 2014 & ama
2t 3 arfeRpaelr e wr.am. 1685(ar) 3 yasidrT gam em

(Placed in Library, See No. LT 571/16/14)

(1) arer Mot ol ameier s, 1993 @bt amr 15 & sivela Bearfifiad udiclc ot va-uw gl (Rodt aen sEpl ) o:-
(w)(ves) Il fwst @of ameibr, off fech & ad 2010-2011 & yRres

cren cramuiide o)

(@) ondler Mwst ot ameier, o ekt @ ad 2010-2011 & mitas

yferiGar dt aicfdee Brofdell uz dl-ord-umyas Jaeft st en
crmifgeT o,

(Placed in Library, See No. LT 572/16/14)

(z)(ew)  ndr Rwst aof arier, o Reel 3 ad 2011-2012 B yRdcor

e crEmuiige c)

@) I Mot aof aeio, o Reed  adf 2011-2012 ¥ afifas

yickigel 3 sivifdee RBrpifdell uz Hl-ad-wieas el smuer ren
cramdfdre a2y

(2) 3uzer (1) 3 fecifEae udl @ 2w ueel uz %1 3 gu M 3 o geilel ael & Rz (Bedh qen sibsh sz,

(Placed in Library, See No. LT 573/16/14)

(3) 2iftermt B 101 338w Bt awr (6) W sicwl Broei uqiclc & vw-vaw gy (Bodt der sidel sz c:-

(vw) @I fRog Rrafiencrr, aRPR 3 snzemr ofttl ae] ordl e SIwor

& iy 3 I sropyfar Sifer s, o eelt @1 g yferieor,
2013

(@) = Bog Rraftencrr, arwrl 3 srzgn offer ey ol fow smor

A aiy 3 Ak AR SR sl o Rech A R yRdaal,
2013 & cE=IcAd® Sl |

(4) 3ufer (3) 3 sfeafaa udgi @ 2w ucer uz 21 F gu Kewa & @R geler aen frazr (Bodt aen siE)sh 2izan),



(Placed in Library, See No. LT 574/16/14)
(5) sropferer snffrer cren srapRyfer steranfir (sreermar Gar) arftferme, 1989 @6 urr 23 & 3w (2) A el seRifde sufwed fen soRifer sorenfen
(arcemar Brareon) (Jiolerer) Brer, 2014 ot 23 spor, 2014 A5 smzer A Frewg, 3 sifergoon e oL Br. 416(sr) 3 gaufser gu &, & vas gfy (Rodt aen sk
mh

(Placed in Library, See No. LT 575/16/14)

(6) Irker Riest ot amedor afiBrer, 1993 6t e 17 @t 3uemt (3) A siveler e Rwst aof amelen (BIUEY v et A Avtr Az oY eren Je &t 32 oY)
(iolerer) e, 2013 5t 12 armeaz, 2013 & smer & Fwstuey 3 arfiqeen sixen AdwLiBn 734(ar) 3 quaider gu &, 6 vas gfy (Redt aen ajeh sizasaon),

(Placed in Library, See No. LT 576/16/14)



